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(b) if so, the names of the areas 
where such instances have taken place;

(c) the number of children so sold; 
and

(d) the reasons generally for such 
sale?A

The M inister of Home A ffa irs and 
States (Dr. K a tju ): (a) to (d). The
information is being collected from the 
States and' will be laid on the Table 
of the House, when received.

M. E. S. C i v i l i a n  O f f i c e r s *  U n i o n

667. Shri Slddananjappa: Will the
Minister of Defence be pleased to state:

(a) whether the civilian officers of 
 ̂Military Engineering Service have 
‘ applied to Government for recognition
of their Association, known as the 
Military Engineering Service Civilian 
Officers Association; and

(b) if so, whether recognition has 
been accorded?

The Deputy M inister o f Defence 
A (Shri Satish Chandra): (a) Yes.

(b) Not yet. The matter is under 
consideration. ‘
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T he D eputy M inister o f F inance 
(Sh ri A. C. G uha): (a) About Rs. 150^
crores. ,

(b) and (c). The loan has already 
been closed for further subscription cn 
and from 16th September, 1954.

(d) There was no target for the 
loan.

(e) Till nth September, 1954, upto 
which date the State-wise break up of 
subscriptions is available, the n^x i- 
mum subscription to the loan was ten­
dered in Bombay State and the mini­
mum in Tripura State.

S c h e d u l e d  T r ib e s  i n  M a d h y a  P r a d esh

669. Shri K . C. Sodhia: WiU the
Minister of Home A ffairs be pleased
to state:

(a) the total amount of grant sanc­
tioned for Madhya Pradesh during
1953-54 for the settlement of *Korwas\ 
Tandos’ and *Bhiunhass* in Surguja 
and Raigarh Districts;

(b) the total number of families to 
be settled and the average area of 
land allotted to each family under the 
scheme; and

(c) the progress so far made in this 
work?

The Deputy M inister of Home A ffa irs 
(Shri D aiar): (a) to (c). The informa­
tion is being collected and will be laid 
on the Table of the House in due 
course.

G o l d  M in e s

670. Shri K . C. Sodhia: Will the
Minister of N atural Besonrcea and
Scientific Research be pleased to state:

<a) the total quantity of gold 
obtained from gold mines in India dur­
ing 1953-54;

(b) the total number of gold mines 
at work now and their location;

(c) the total amount of royalty re­
ceived from these mines during 1953­
54; and

(d) whether any other kind of tax 
is levied on such gold?




